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NOTIFICATION BY THE ELECTION AUTHORITY

SCHEDULE OF DATES FOR VARIOUS STAGES OF ELECTIONS TO
CONSTITUTE THE TAMIL NADU WAKF BOARD

Whereas the Government of Tamil Nadu have issued orders specifying

the number of members to be elected under the electoral colleges specified

in sub-clauses (i), (ii), (iii) read with second proviso to sub-section (2) and

(iv) of clause (b) of sub-section (1-) of section 1,4 of the Waqf Act, 1995.

2. Now, therefore the Election Authority calls upon the members of

each of the following'electoral colleges specified in column (2) of the table

below to elect members to the Tamil Nadu Wakf Board, the number of

members specified in the corresponding entry in column (3) of the Table

against the electoral college:-

TABLE

sl.
No.

Name of the Electoral College Number of
seats to be

filled uo
(1) (2) (3)

1) Muslim Members of Parliament from the State 2

2) Muslim Members of the State Legislature 2

3) Muslim Ex-Members of Bar Council of the State 2

4) Mutawallis of the Waqfs having an annual
income of rupees one lakh and above as
specified under sub-rule (13) of Rule 2 of the
Election Rules,

2



3. In exercise of the powers conferred by rule B of the Tamil Nadu

Wakf Board (Conduct of Election for Members) Rules 1997, the Election

Authority hereby notifies the following with respect to the said election:-

(a) Filing of nomination comntences on 16th July 2O2O (Thursday);

(b) the 23'd July 2O2O (Thursday) as the last date for making
nominations;

(c) the 24th July 2O2o (Friday) as the date for the Scrutiny of
nominations;

(d) the 29th July 2A2O (Wednesday) as the last date for withdrawal
of candidature;

(e) the 30th July 2O2O (Thursday) as the date for publishing of final
list of contesting candidates;

(f) the 19th August 2O2O (Wednesday) as the date on which a poll
shall if necessary be taken,
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